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(DR. BISHU KARMAKAR)
Membeir Secretary,
TSPCB, Agartala

In the matter of

n ==
Original Application No. 693/2023

News Item titled “Pollution Control Boards are the weak link”

appearing in Deccan Herald dated 24. 10.2023

Status Report in the form of an affidavit affirmed on behalf of
the Tripura State Pollution Control Board
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Before the National Green Tribunal
Principal Bench, New Delhi
In the matter of
Original Application No. 693/2023

News Item titled “Pollution Control Boards are the weak link”

appearing in Deccan Herald dated 24.10.2023

Status Report in the form of an affidavit affirmed on behalf of
the Tripura State Pollution Control Board

I, Dr. Bishu Karmakar, S/o, Late Jogendra Karmakar, residing
at P.0.-Noagaon, Krishnanagar-799006, Police Station- New
Capital Complex, Agartala, District- West T ripura, State -
Tripura, aged about 50 years, by occupation- Service at a
statutory organization, do hereby solemnly affirm and submit
before this Hon’ble Tribunal as follows: -

1. I am the Member Secretary of the Tripura State Pollution
Control Board (“TSPCB” in short). In compliance with the
previous direction of the Hon’ble Tribunal dated
28.01.2015 a Status Report in the form of an affidavit on
behalf of the TSPCB has been filed and the same has
been paginated with running pagination from page No.
4338 to page No. 4353. However, as the Hon’ble Tribunal
by the order dated 14.10.2025 was pleased to direct the

Pollution Control Boards of the States to file status
reports; the answering deponent begs to submit the

stant affidavit in addition to the previous affidavit

Secretary of the TSPCB, I am competent to affirm
affidavit on behalf of the TSPCB and I am otherwise

competent to affirm an affidavit.

({DR. BISHU KARMAKAR))

Membe! Secretary, .

TSPLB, Agartale. -

i
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2. At present, the Tripura State Pollution Control Board has
29 sanctioned posts and among those, 9 posts are
vacant. The aforementioned vacancy positions where nine
posts remained vacant out of twenty-nine sanctioned
posts as on November, 2025 and it has been
communicated to the CPCB. It was categorically
mentioned by the TSPCB before the CPCB that due to
change in recruitment policy of the Government of
Tripura the recruitment could not be carried out.
However, the process of preparation of Fresh Recruitment
Rules/Amendment of existing Recruitment Rules has
been completed as per the new recruitment policy of the
State Government. The Recruitment Rules is under
process of obtaining concurrence of the State
Government. It is expected that the TSPCB will fill up the

vacant posts after finalization of the Recruitment Rules.

3. For securing NABL accreditation for its central laboratory
at Agartala the TSPCB is in the process of procuring
necessary laboratory equipment by way of tendering
process. The agency engaged by the TSPCB for this
purpose, viz. the Calibre Management Solutions, is
providing consultancy services to the TSPCB for securing

the NABL accreditation.

Copies of certain documents showing the tendering
process are annexed herewith and collectively marked as

Annexure “R-1".

rther, copies of the Supply Order of the recently
cured laboratory equipment are also enclosed

Regd. No. 940/97

Gevt. of indla irewith and collectively marked as Annexure “R-27

e TSPCB has already submitted the details of the
Laboratory Infrastructure, Vacancy Position and status of
obtaining NABL Accreditation of the Laboratories to the

Central Pollution Control Board.

KARMAKAR)

(DR. BISHU

etary,

Member Secre

T15PTB, Ags
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A copy of the said status report is enclosed herewith and ] éé%
marked as Annexure “R-3”. ‘ég @

5. Further, the Tripura State Pollution Control Board has

taken initiatives for creation of additional posts for
strengthening of the monitoring capacity. In this regard,

proposal has been sent to the State Government.

6. The answering deponent craves leave to rely upon the

previous status report at the time of hearing.

7. The deponent humbly craves leave of the Hon'ble

K

Tribunal to submit any other documents by way of

supplementary affidavits for clarifying any matter which

may require further elucidation.

8. This affidavit is made bona fide and for the ends of
justice.

0. The statements made in the paragraphs 1 to 8
hereinabove are true to the best of my knowledge and the

rest are my humble submissions before the Hon'ble

Teibumnal., W&
s 'Y

Prepared in my Office The Deponent is 1Qent1ﬁed

QMK% (DR. Bts%ﬁenmm) w’f& J

Member Secretary,
e - TSPCB, Agartaia. ﬂ,o.,‘,.a/é
Advocate Advocate

Enndimenk No. Wh/i335 /200 Aowscake

NOTARY

Selemnly Affirmed =and
Peclared before me U/S 139
CPC,"U/S297 (C) CRPC

G 1
Samir (Bhattm:hargd
Notary Govt. of India

Regd. Ne. 540/97
City Civil Court, Calcutin

1 9 DEC 2625
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VERIFICATION

I, Dr. Bishu Karmakar, S/o, Late Jogendra
Karmakar, residing at P.O.-Noagaon Krishnanagar-
799006, Police Station- New Capital Complex, Agartala,
District- West Tripura, State — Tripura, aged about S0
years, by occupation- Service at a statutory organization,
do hereby solemnly declare and verify that I am holding
the post of Member Secretary of the Tripura State
Pollution Control Board at its office ‘Parivesh Bhawan’ at
Pandit Nehru Complex, Gorkhabasti, Post Office-
Kunjaban, Agartala, West Tripura, PIN- 799006, and in
my official capacity I am well acquainted with the facts
and circumstances of the present case and also that the
statements made in paragraphs 1 to 8 hereinabove are
true to the best of my knowledge and the rest are my

humble submissions before the Hon’ble Tribunal. I have

5 December, 2025 at the office of the TSECB at

Prepared in my office Signature of the deponent

(DR. BISHU KARMAKAR)
Membet Secretary,

/‘]M‘é? / TSPCB, Agartala.

Advocate Identified by me.

Cnnom ek No. w&/'s 3s /2.01\ /lma/{a ‘#7- ‘

Advocate

- “_';'r_ﬁ_'ﬁ 3

g
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| TR TRIPURA STATE POLLUTION CONTROL BOARD

" — (A Statutory Organisation Under Government of Tripura) %
“;\‘g g,‘!? Department of Science Technology & Environment »
tspech
No.F.19(27)/TSPCB/2015/ 869¢ — 8742 December 30, 2024
To E -’L‘
The CALIBER MANAGEMENT SOLUTIONS & w1} | R =
House No.-70, Flat No-2B, 2nd floor AN ™ EXU )

Opp: Sankardev Kalakhetra, Panjabari Road
Guwahati-781037, Assam, India

Sub: Work Order-reg.

Name of the work: Providing consultancy services to obtain certificate of NABL
accreditation (ISO-17025) fot existing laboratory of TSPCB located at Parivesh Bhawan,
Pandit Nehru Complex, Gurkhabasti, Agartala, West Tripura.

Ref::- Your quotation dated 10/12/2024 towards e-Tender No. 2024_TSPCB_50509_3 dated
28£10/2024.

Sir, .

’ With-reference to the subject cited above, I would like to inform you that the Competent
Awthoritys of Tripura State Pollution Control Board has accepted your negotiated quoted rate
amounting to” Rs.9,95,000/- (Rupees nine lakh ninety five thousand) only for providing
consultancy services to obtain certificate of NABL accreditation (ISO-17025) for existing laboratory
of TSPCB lovaied aL Pauvesh Bhawan, Pandit Nehru Complex, Gurkhabasti, Agartala, West Tripura.

3.

::%jf__gg

2. N@w, you are requested to start execution of the work immediately in consultation with Sri
Gautam-Ghosh, Jr. Scientist TSPCB as per the rate, terms & conditions mentioned in the table below.

Si, No.: | -Description ' ' Amount (in Rs.)
1. | Seope of the service- ' '

» Awareness of NABL Documentation

Training and Indicator Momtorlng

Internal Audit

Prepare Quality Manual (Policy Document)

Prepare Procedure Manual

Prepare Safety Manual

Training on essential topics of NABL

Indicator Monitoring

Finalization of documents and verifying it contents

Gap closure ' .

Corrective and preventative action

Applying for NABL Accreditation for the required

parameters in consultation with TSPCB, _ |

2, Consultancy fees i Rs.9.95.000/- \

’ ‘ (Rupees nine lakh ninety five thousand) only

J’fé-;w I

B

" ®E m = ®E N ®E 5 ® L. |

Address : - Page-1/2 \
PARIVESH B!iAWAN ; . website : e =
' ' i ; : ontact :
Pandit Nehru Complex. Gorkhab : wwaw.tspeb.tripura.gov.in / trpenvis.nic.
. asti. et penvis.nic.in Chairman )
PO !\Uﬂ]ﬁban Agartala. West Trinira . 760 nng : ,e.mal! Y ¢ e _(_}38] 327467

B b
Gl e S
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Page-2/2

Terms and Conditions: -
a) Job for the Accreditation shall be completed within Six (6) months.
- b) Registration fee for NABL Accreditation shall be paid by the Board directly to the

NABL Accreditation body. }

¢) Cost for the Calibration of Laboratory Equipments, Procurement of reference
standards etc. shall be borne by the Board.

d) Prior information should be given for planning audit,

e)" Payment will be made only after completion of work (part) as mentioned in your
proposal for which a bill in duplicate should be submitted to the Member Secretary,
Tripura State Pollution Control Board for payment. ‘

4, You are also requested to execute a formal agreement on Stamp Paper to the value of
Rs.200/- (to be paid by the tenderer) with Tripura State Pollution Control Board within 13" J anuary
2025. The specimen form of agreement paper will be supplied by this office,

.

5. The first installment i.e., 30% payment will be made on completion of primary assessment
work on production of Bill/Tax Invoice. The final installment i.e., rest 70% only after obtaining
NABL accreditation certificate for the existing laboratory of TSPCB Iocated at Parivesh Bhawan,
Pandit Nehru Complex, Gurkhabasti, Agartala, West Tripura,

Yours sincerely,
\

; N2 Do
(Dr. Bishu Karm%aﬁar) *
Member Secretary

Copy to:-

1. PA to the Chairman for kind information of the Chairman, Tripura State Pollution Control
Board .
2. The Head of Office, Tripura State Pollution Control Board for information.
The DDO, Tripura State Pollution Control Board for information.
4. Sri Gautam Ghosh, Jr. Scientist, TSPCB for information.

(%)

Regd. No. 840/97

Gevt. of Indla
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| o TRIPURA STATE POLLUTION CONTROL BOARD
; ﬂ (A Statutory Usganisation Under Government of Tripura)
T Department of Science Technology & Environment ,g
Wiy
No.F.19 (12)/TSPCB/2022/ K4 (3 ~ 68 November 01, 2025
TO NE w\J e~
TESTO INDIA PRIVATE LIMITED, P\N e

PLOT NO.23, SIND SOCIETY, BANER, ROAD,
AUNDH, PUNE-411007

Sub: Purchase order for supply, installation and commissioning of
Hygrometer (O2 no’s) and Thermocouple (02 no’s) -reg.

Ref: Our e-tender No.F.19(27)/TSPCB/INSTRUMENTS/2025/2885,
dated 10/06/2025. '

Sir,

With reference to the above, I would like to inform you that your quoted
rate for supply of Hygrometer (02 no’s) and Thermocouple (02 no’s) has been
accepted by the Competent Authority of TSPCB, dated 28/10/2025.

. SL | Item . Make / |Quantity Unit price ' Amount |
' No. __Model | . withtax | '
1.  Hygrometer Make: - | 02 | Rs.28,344/- | Rs.56,668/-

| - Testo | ' |

Model: 625

2. [ Thermocouple | Make:- | 02 | Rs.95279/- | Rs. 190558/
' Testo 3 5 :
Model: - | 5 '

| 835-T2 | |

Total | 2,47,226/- |
[Rupees two lakhs forty-seven thousand two hundred twenty-six) only.

N.B: Details of Technical specifications of the instrument, spares and
accessories are attached in Annexure-I.

2. You are requested to supply and install above stated Instruments/
equipment to the office of the Tripura State Pollution Contrpl Board at
Parivesh Bhawan, Gurkhabasti, Agartala in consultation with Dr. Rajib
Paul, JSA (9612248756) Tripura State Pollution Control Board who will
certify the successful installation and Satisfactory'performance of the
supplied items. = ‘T Q

-
|“_'“__'“"":lf Tt T, o \q ;;«..-—q_,\“ <

R website : Contact :
ran:y t‘:zi BHAWAN wivw.tspeb.tripura.gov.in / trpenvis.nic.in Chairman : 0381 - 2322462
i, Complex, Gorkhabasti, e-mail

o Member Secretary : 0381 - 2325421
piaban, Agartala, West "‘rr'-um 795 006 tripuraspcb@gmail.com / hoospeb-tr@gov.in Head of Office : 0381 - 2322455

OCMS Help Desk : 0381 - 2328792
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Terms and conditions:

i)

i)

v)

vi)

vii)

viii)

1%)

i)
Xii)

Supply items should be made as per the specifications and in good
conditions.

An order acknowledgement should be sent directly to this office on
receipt of this purchase order by email (tripuraspcb@gmail.com).
CONSIGNEE: The Member Secretary, Tripura State Pollution Control
Board, Parivesh Bhawan, P. N. Complex, Gorkhabasti, Agartala, West
Tripura -799006.

The items defective/ damaged on any account will not be entertained
under any circumstances.

Installation & demonstration of the supplied items shall have to be
made free of cost at the site.

TRAINING: One week training on operation, maintenance &
troubleshooting aspects of the instruments to be provided to the
scientific staffs at TSPCB, Agartala at the time of installation.
PAYMENT: 90% payment shall be paid against delivery, installation
and satisfactory performance of all items and balance 10% will be
processed for payment maximum 30 (thirty) days from the date of
successful installation and acceptance of ordered goods by a duly
constituted Technical Committee at Tripura State Pollution Control
Board.

Bills, Warranty certificates etc. in triplicate should be submitted after
successful supply, installation & commissioning of mentioned item
along with challan on completion of supply.

The firm is responsible to submit the taxes/GST to the account of
Government from own arrangement.

WARRANTY: The warranty shall remain valid for a period of three
years from the date of successful installation and satisfactory
performance of the Instrument, Calibrator and Printer by the board.
DATE OF DELIVERY: 4 to 6 weeks after receiving this order.
PENALTY: M/s Arihant Trading Corporation, Marwari Colony, New
Bahadurpur, Rajendra Nagar Road No-13B, Patna-800016 should
confirm whether the above shipment is made by their principal
within the delivery period stipulated. Otherwise, penalty at the rate of
10% P.A on the value of goods for everyday of delay beyond the time
schedule till the date of shipment will be charged extra.

= WA s
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xili) The other term and conditions mentioned in the Tender document
shall be in force.

Yours sincerely

Cﬁb‘ﬁﬂ“i‘*‘g/%ii\\\w LS

(Amarendra Jamatia)
Asstt. Environmental Engineer
& Head of Office, TSPCB

1) PA to the Chairman, Tripura State Pollution Control Board for kind
information.
11) The Member Secretary, Tripura State Pollution Control Board.
\_/uff( DDO, Tripura State Pollution Control Board.
1v) Accountant, Tripura State Pollution Control Board.
V) Cashier, Tripura State Pollution Control Board.

Q&«ML “iog B L5

(Amarendra J amatla]
Asstt. Environmental Engineer
& Head of Office, TSPCB

Rege. No. 940/97 |||
Gevt. of Indisg
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LT TRIPURA STATE POLLUTION CONTROL BOARD
ﬂ (A Statutory Organisation Under Government of Tripura)
Ty Department of Science Technology & Environment 1

K
No.F.19 (12)/TSPCB/2022/ 5457 — £ 2. November 01, 2025
TO

ANP ENGINEERING COMPANY
310, 3RD FLOOR, OAHFEO PRIME
WP502/2, SHIV MARKET, ASHOK VIHAR, NEW DELHI

Sub: Purchase order for supply, installation and commissioning of
Flue Gas Analyser -reg.

Ref: Our e-tender No.F.19(27)/TSPCB/INSTRUMENTS/2025/2885,
dated 10/06/2025.

Sir,
With reference to the above, | would like to inform you that your quoted

rate for supply of 35 (thirty-five) numbers of Sound Level Meter (Class-2) has
been accepted by the Competent Authority of TSPCB, dated 28/10/2025.

| Sl ! Item Make / Model ‘ Quant1ty ‘ Unit price w1th Amount .
| No. | o tax

1. | Flue Gas | Make: - ECOM | 02 | Rs. 11,15,100/- Rs 22.,30,200/-

| Analyzer Germany !

‘ ;' Model: - ECOM ,

i i uDss [ | -
r Total | 22,30,200/-

(Rupees twenty-two lakhs thirty thousand two hundred) only.

N.B: Details of Technical specifications of the instrument, spares and
accessories are attached in Annexure-I.

. You are requested to supplv and install above stated Instruments/
equipment to the office of the Tripura State Pollution Control Board at
Parivesh Bhawan, Gurkhabasti, Agartala in consultation with Dr. Rajib
Paul, JSA, Tripura State Pollution Control Board who will certify the
successful installation and satisfactory performance of the supplied items. /7;'

1
AT
L e
Terms and conditions:
/
1) Supply items should be made as per the specifications and in good f
conditions. !
11) An order acknowledgement should be sent directly to this office on 7
' receipt of this purchase order by email {tripuraspcb@qmaﬂ.com). (]
4ddress ; website : Contact : U
¢ RIVESH BHAWAN www.tspeb.tripura.gov.in / trpenvis.nic.in Chairman : 0381 - 2322462
Puadit Nehru Complex, Gorkhabasti, e-mail : Member Secretary : 0381 - 2325421
20 « Kunjaban, Agz A, 'I‘npura 799 006 tripuraspcb@gmail.com / hoospeb-tr@gov.in Head of Office : 0381 - 2322455
[ AT 7'4 OCMS Help Desk : 0381 - 2328792
) - ;
4"?
¢
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1v)

vi)

vii)

viii)

1X)

Xi)

xii)

xiii)
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CONSIGNEE: The Member Secretary, Tripura State Pollution Control
Board, Parivesh Bhawan, P. N. Complex, Gorkhabasti, Agartala, West
Tripura -799006.

The items defective/ damaged on any account will not be entertained
under any circumstances.

Installation & demonstration of the supplied items shall have to be
made free of cost at the site.

TRAINING: One week training on operation, maintenance &
troubleshooting aspects of the instruments to be provided to the
scientific staffs at TSPCB, Agartala at the time of installation.
PAYMENT: 90% payment shall be paid against delivery, installation
and satisfactory performance of all items and balance 10% will be
processed for payment maximum 30 (thirty) days from the date of
successful installation and acceptance of ordered goods by a duly
constituted Technical Committee at Tripura State Pollution Control
Board.

Bills, Warranty certificates etc. in triplicate should be submitted after
successful supply, installation & commissioning of mentioned item
along with challan on completion of supply.

The firm is responsible to submit the taxes/GST to the account of
Government from own arrangement.

WARRANTY: The warranty shall remain valid for a period of three
years from the date of successful installation and satisfactory
performance of the Instrument, Calibrator and Printer by the board.
DATE OF DELIVERY: 4 to 6 weeks after receiving this order.
PENALTY: M/s Arihant Trading Corporation, Marwari Colony, New
Bahadurpur, Rajendra Nagar Road No-13B, Patna-800016 should
confirm whether the above shipment is made by their principal
within the delivery period stipulated. Otherwise, penalty at the rate of
10% P.A on the value of goods for everyday of delay beyond the time
schedule till the date of shipment will be charged extra.
PERFORMANCE SECURITY: The Supplier within thirty (30) days
from the date of notification of award shall furnish a Bank Guarantee
from a reputed Indian or Foreign Commercial bank having license to
do business in India to the Board in line with the enclosed form
towards performance guarantee for an amount equal to ten (10)
percent of the total Price of award for faithful and due fulfilment by
the Supplier of all obligations under the terms and conditions laid
down herein. The bank guarantee should remain valid up to forty-
five (45) days after the expiry of warranty period as specified herein.

A b SSne

Regd. No. 940/97

Govt. of India
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xiv) The other term and conditions mentioned in the Tender document
shall be in force.

Yours sincerely

et T, s

DA
(Amarendra J amatia)

Asstt. Environmental Engineer
& Head of Office, TSPCB

Copy to:
1) PA to the Chairman, Tripura State Pollution Control Board for kind
information.
i)y _ The Member Secretary, Tripura State Pollution Control Board.

\)xﬂ/ DDO, Tripura State Pollution Control Board.
1v) Accountant, Tripura State Pollution Control Board.
V) Cashier, Tripura State Pollution Control Board.

Q&‘.—mﬁ L “D\\\\\MLE

(Amarendra Jamatia)
Asstt. Environmental Engineer
& Head of Office, TSPCB

//; : i -l ‘::::“
/ for = i :\?\
! n:. / r
e \ 1,

! L[,-I Re 4 S
‘i | Q No. 940/97 | >
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- TRIPURA STATE POLLUTION CONTROL BOARD

PR RA
T Department of Science Technology & Environment
.Y
iEpoh

No.F.19 (12)/TSPCB/2022/ 565} - 56 November 01, 2025

TO

ZENITH INDIA

GURURCHARAN HEIGHT ULUBARI KAMRUP
METRO PALTANBAZAR, GUWAHATI-781008

Sub: Purchase order for supply, installation and commissioning of
Multiphotometer, pH meter and Conductivity Meter -reg.

Ref: Our e-tender No.F.19(27)/TSPCB/INSTRUMENTS/2025/2885,
dated 10/06/2025.

A,

With reference to the above, | would like to inform you that your quoted
rate for supply of Multiphotometer (01 No), pH meter (02 no’s) and
Conductivity Meter (02 no’s) has been accepted by the Competent Authority of
TSPCB, dated 28/10/2025.

[sL. ] Item ' Make / | Quantity | Unit price with Amount ‘
. No. | ‘ Model tax .
- 1. Multiphotometer | Make: - 01 Rs. 5,22,389/- | Rs. 5,202,380/ |
! | Merck Life |
! | Sciences | |
| | Pvt. Ltd _ ! |
| Model: Prove i
] | 300 plus |
2. | pH Meter Make: - 02 Rs. 1,33,068/- | Rs. 2,66,136/- i
l Merck Life | ' ‘ |
‘ i Sciences _ |
| Pvt. Ltd - i
' Model: - |
| InoLab pH i
| _ 7110 | .
3. | Conductivity | Make: - 02 | Rs.1,83,610/- | Rs.3,67,220/- |
Meter Merck Life | !
| Sciences i !

| ' Pvt. Ltd :
| Model: - ! |
| InoLab Cond | |
7110 | | - |

. e Total | 11,55,745/- |
(Rupees eleven lakhs fifty-five thousand seven hundred forty-five) only.

N.B: Details of Technical specifications of the instrument, spares and
accessories are attached in Annexure-I. J&) A
q—\_n_u._hc\l-"u\. - o)

Address website : Contact :
SARIVESH BHAWAN WWW.tspeb.tripura.gov.in / trpenvis.nic.in Chairman : 0381 - 2322462
e Complex, Gorkhabasti, e-mail : . Member Secretary : 0381 - 2325421
<h, Agartala, West Tripura - 795 006 rripuraspcb@gmiail.com / hoospeb-tr@gov.in Head of Office : 0381 - 2322455
OCMS Help Desk : 0381 - 2328792

Regd. No. 940/9T7
Ggovt. of india
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2 You are requested to supply and install above stated Instruments/
equipment to the office of the Tripura State Pollution Control Board at Parivesh
Bhawan, Gurkhabasti, Agartala In consultation with Dr. Rajib Paul, JSA,
(9612248756) Tripura State Pollution Control Board who will certify the
successful installation and satisfactory performance of the supplied items.

Terms and conditions:

1) Supply items should be made as per the specifications and in good
conditions.
11) An order acknowledgement should be sent directly to this office on

receipt of this purchase order by email (tripuraspcb@gmail.com).

iiij CONSIGNEE: The Member Secretary, Tripura State Pollution Control
Board, Parivesh Bhawan, P. N. Complex, Gorkhabasti, Agartala, West
Tripura -799006.

iv)  The items defective/ damaged on any account will not be entertained
under any circumstances.

V) Installation & demonstration of the supplied items shall have to be
made free of cost at the site.

vi) TRAINING: One week training on operation, maintenance &
troubleshooting aspects of the instruments to be provided to the
scientific staffs at TSPCB, Agartala at the time of installation.

viij PAYMENT: 90% payment shall be paid against delivery, installation
and satisfactory performance of all items and balance 10% will be
processed for payment maximum 30 (thirty) days from the date of -
successful installation and acceptance of ordered goods by a duly
constituted Technical Committee at Tripura State Pollution Control
Board.

vii) Bills, Warranty certificates etc. in triplicate should be submitted after
successful supply, installation & commissioning of mentioned item
along with challan on completion of supply.

ix) The firm is responsible to submit the taxes/GST to the account of
Government from own arrangement.

X) WARRANTY: The warranty shall remain valid for a period of three
years from the date of successful installation and satisfactory
performance of the Instrument, Calibrator and Printer by the board.

Xi) DATE OF DELIVERY: 4 to 6 weeks after receiving this order.

xii) PENALTY: M/s Arthant Trading Corporation, Marwari Colony, New
Bahadurpur, Rajendra Nagar Road No-13B, Patna-800016 should
confirm whether the above shipment is made by their principal
within the delivery period stipulated. Otherwise, penalty at the rate of
10% P.A on the value of goods for everyday of delay beyond the time
schedule till the date of shipment will be charged extra.
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x1ii) PERFORMANCE SECURITY: The Supplier within thirty (30) days
from the date of notification of award shall furnish a Bank Guarantee
from a reputed Indian or Foreign Commercial bank having license to
do business in India to the Board in line with the enclosed form
towards performance guarantee for an amount equal to ten (10)
percent of the total Price of award for faithful and due fulfilment by
the Supplier of all obligations under the terms and conditions laid
down herein. The bank guarantee should remain valid up to forty-
five (45) days after the expiry of warranty period as specified herein.

xiv) The other term and conditions mentioned in the Tender document
shall be in force.

Yours sincerely

=k . if«\
c q‘:\ \ \
o P A b_‘oc\‘\]l \\\\’U '1.'3
(Amarendra Jamatia)

Asstt. Environmental Engineer

& Head of Office, TSPCB
Copy to:

i) PA to the Chairman, Tripura State Pollution Control Board for kind
information.
i1) The Member Secretary, Tripura State Pollution Control Board.
Uiy~ DDO, Tripura State Pollution Control Board.
1v) Accountant, Tripura State Pollution Control Board.
V) Cashier, Tripura State Pollution Control Board.

B~

(Amarendra J amatia)
Asstt. Environmental Engineer
& Head of Office, TSPCB
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STATUS REPORT
OF
TRIPURA STATE POLLUTION CONTROL BAORD

IN THE MATTER OF OA NO. 693/2023

ORDER DATED 14.10.2025 PASSED BY THE HON'BLE
NATIONAL GREEN TRIBUNAL

TRIPURA
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PART I1I: DETAILS OF LABORATORIES ESTABLISHED UNDER THE WATER (P & CP) ACT, 1974 (as on 30.11.2025)
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cy to facilitate the TSPCB for obtaining the NABL Accreditation and the other

Note: The Tripura State Pollution Control Board has engaged an Agen

ional Laboratory Equipment for its Laboratories in phased manner.

relevant works is under progress. Further, the TSPCB is also procuring the addit
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ilitate the TSPCB for obtaining the NABL Accreditation and the other

the TSPCB is also procuring the additional Laboratory Equipment for its Laboratories in phased manner.

Note: The Tripura State Pollution Control Board has engaged an Agency to fac

relevant works is under progress. Further,
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